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IN THE HIGH COURT OF DELHI AT NEW DELHI
(ORIGINAL COMPANY JURISDICTION)

IN THE MATTER OF
THE COMPANIES ACT, 1956
C.P. NO 384/2012

AND

IN THE MATTER OF
M/S SURYA HEALTHCARE LTD (IN PROV. LIQN)

SALE NOTICE/ HAND BILL

Sealed tender on “As is Where is and Whatever there is Basis” are invited
for the sale of below mention goods/articles and movable items belonging
to the above named companies (In Prov. Lign) situated as mentioned
herein below in the table.
The movable articles in question of the above said Companies can be
inspected 08.01.2014 between 11.00 A.M. to 4.30.P.M
The seal tenders should reach the Asstt. Registrar (Company Branch)
Room No 8, A- Block Basement Dethi High Court , Sher Shah Suri Marg,
New Delhi before the date of auction on or before 16.01.2014 at 2.15 P.M
in a sealed cover marked “OFFER IN THE MATTER OF M/s Surya
Healthcare Ltd (In Prov. Lign) for goods/articles and movable items
mentioning C.P. number and date of auction accompanied with Demand
Draft or pay order drawn in favour of the Official Liquidator Delhi payable at
New Delhi towards earnest money as under:-

(Lot 1)

1596, 1" Floor, Bhagirath Placc. Chandni Chowk, New Delhi.

Description I No. ol Units Larnest money  |Reserve
@ 25% of price/FairMarket
Reserved price | Value

1. Computer (11P)

2. Printer (I1P)
3. Wooden Table

4. Chairs (Office)
6. Tube Light

i
[ = DN L =
i : ! i i

7.Misc. Wooden Partition. False | LS. | |




Ceiling etc.

! TOTAL Rs 5,262/- Rs. 21,050/-
(Lot 2)
911, ot Floor, Surya Kiran Building, 19, K. G. Marg, New Delhi- 110001.
Description No. of Units Earnest money | Rescrve
@ 25% of Price/Fair

Resecrved price

Market Value

1. Split A/C N 1
2. Window A/C - 2 - ]
3. LCD (Panasonic) o
4. Counters . 92.75 Stt.
5. Glass 180Sft.
6. Light (Ceiling) 6” - 2H | ]
7. Light (Ceiling) 4” 12 |
8. Table (Working) 4 | ) B
9. Chairs (Office) o 22 ‘: | ]
10. Fridge (Good Condition & 1 ! .
Working) )
11. Microwave 1
12. Room Heater 1 e
13. Fan o 1
14. Printer - 3 o
15. Fax Machine R 1 .
16. Computers - S LN . oo
17. Telephone | 6 m— -
18. Inverter with (2 Battgriéé) 1 B
19. Stabliser B 1
20. False Ceiling Approx. 700 Sft. B
21. Misc. Carpet, Stationary, L.S.
Intercom etc. = e |
TOTAL Rs 54,825/- Rs. 2,19,300/-)
|
(Lot 3)
Shop No. 11-2, Khuresi Khas, Lsast Chander Nagar, Delhi
Description ‘No.of [ Earmestmoney |Reserve |
Units (@ 25% of Price/Iair
- L Reserved price | Market Value.)
1. Motorcycle Hero Honda (DL = T |
135995, B o
2. Auro Flykilite N N _
3. Air Conditioner Split Voltas ' 1
4. Credit Card Machine B T e =
5. Bar CodeScantier e - B ]
6. Bill Printer . 1 |
7. Landline Phone I ]
8. Cash Machine 1 .
| 9. Godrej Locker withoul_Kcy 1
| 10. Fridge L.G. 1 B

‘|




| 11. Steel Ladder
12. Plastic Stool

13. Plastic Stool (Smél_l) ;

14. Electric Panel

15. Changeover

Almirah

17. Sukam Inverter with 2
Batteries B

| 18. UPS Microtek i

19. Router Lan

20. Aerostar Helh_qe_l;
21. Fire Extinguisher _
22. Entrance Door with Glazing

23. Glass Shelves 12 & 10 mm
thick S

24. Fan Ceiling |

25. Ceiling Lights

26.S.S. Stands

Rs 28,352/-

Note — The above facts and figures have been verified from the valuation
report dated 5.12.2013 and 21.10.2013 done by M/s Dream Land Designer

and M/s Nagpal & Associates (Valuer)

like to be present at the time.

collected from the Office from its below mentioned address on any working day

between 10.00 A.M to 5.00 P.M

Rs. 1,13,410/-

The tender will be opened on 16-01-2014 at 2.15 P.M before the Hon’ble High

Court (Court No 11) at , New Delhi in the presence of such tenderers who may

The detailed information and copy of “TERMS AND CONDITIONS OF SALE”

can be downloaded from the website of the Official Liquidator Delhi or can be

The above said

information

available on_ the website

is _also

www.mca.gov.in, www.delhiol.com and www.delhighighcourt.nic.in

PLACE : NEW DELHI

DATE:

o

OFFICIAL LIQUIDATOR
HIGH COURT OF DELHI
8" Floor, A, B Wing , Lok Nayak
Bhawan, Khan Market, New Delhi
Phone No 011-24693393,24693394
Fax no. -24693314
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